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T he cap ac ity  u tiliz a tio n  d u rin g  the 
n e x t fo u r y ea rs  is expec ted  to  be in  
th e  ra n g e  of 80 to  90 p e r  cen t d epend -
ing  on a v a ilab ility  of JJower and  o th e r 
raw  m a teria ls .

(c) T h ere  is no fixed sh a re  of ce- 
^m ent fo r Ind ia . H ow ever a f te r  m ee t-

in g  th e  needs of f ih u ta n , all su rp lu s  
cem en t is  sold to  Ind ia . D u rin g  th e  
y e a r 1981-82, 58 th o u san d s  tonnes of 
cem en t w as sold to In d ia  and  abou t 22 
th o u san d s  to n n es o f cem en t w as  con-
sum ed w ith in  B h u tan .

South-Eastern R ailw ay Advertisem ent

7955.SHRI M U K U N D A  M A N D A L: 
W ill th e  M in ste r of R A ILW A Y S be 
p leased  to s ta te :

(a ) n am es of th e  new s da ilies  and  
period ica ls  used fo r a d v e rtisem e n t by 
th e  S o u th -E aste rn  R ailw ay  d u rin g  th e  
la s t th re e  y e a rs  (year-w ise  and  lan g -
uage-w ise) ;

(b) de ta ils  of am o u n t sp en t fo r 
p ub lic ity  b y  S o u th -E a ste rn  R ailw ays 
d u rin g  la st th re e  y ea rs  y ear-w ise ; and

(c) n am es of officials w ith  n u m b e r 
of staff in  pub lic ity  d e p a rtm e n t of 
said  Railway?.

T H E  D EPU TY  M IN ISTER  IN  T H E  
M IN ISTR Y  O F  R A ILW A Y S A ND  D E-
PA R TM EN T O F PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):
(a )  to  (c ) .  In form ation , is b e in g  co l-
lec ted  and  sh a ll b e  p laced  o n  th e  
T ab le  o f th e  H ouse,

Ajttachinf AC H Class! Sleeper to 
Jhe.um and Rajdham Express Trains

7956. SH R I SH A N K A RRA O  P A T IL  
SH R I V. N. G A D G IL:

W ill th e  M inster of R A ILW A Y S be 
p leased  to  s ta te :

(a ) w h e th e r G overn m en t p ropse  ^o 
a tta c h  A. C. I I  class s le e p e r  to  J h e -  

\ l u m  E x press (C en tra l R ailw ay) and 
R a jd h an i E x p ress  (W este rn  R a i lw a y ) ; 
and

^  (b) if so, from which date?

TH E D EPU T Y  M IN ISTER  IN  T H E  
M IN ISTR Y  O F RA ILW A Y S AND DE-
PA R TM EN T O F PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):
(a ) and  (b) A. C. 2 -tie r sleeper coach  
h as  a lre ad y  been p rov ided  on  177/178 
Jh e lu m  E x p ress  w.e.f. 15.3.1982. AC
2 t ie r  s leep e r coach is p roposed  to  be 
a ttach ed  to 151/152 B om bay C en tra l-  
N ew  D eih i R a jd h an i E x p ress  a t th e  
tim e  of d o u b le  h ead in g  th e  t r a in  fo r 
w h ich  th e  final d e ta ils  a re  bein? 
w orked  out.

Ad-hoc R elief to Pensioners

7957. S H R I S U R A J B H A N : W ill th e  
M in is te r of R A ILW A Y S be p leased  to 
re fe r  to  th e  rep ly  given to U n s ta rre d  
Q uestion  No. 1967 on  3 D ecem ber, 
1981 re g a rd in g  ap p lica tio n s  fro m  re-
tired  p erso n n e l fo r financial re lie f in d  
sta te :

(a) w h e th e r G overnm en t h ave  a r r i -
ved a t an y  decision ab o u t th e  dem and  
o f ra ilw ay  em ployees re tire d  on o r 
a f te r  1 A pril, 1957, seek ing  g ra n t of 
som e ad hoc relief;

(b) if so, th e  d e ta ils  of decision 
ta k e n  by G overnm en t; and

(c) if  not, specific reasons fo r delay  
in  ta k in g  a decision and  w hen  it  is 
lik e ly  to  be taken?

T H E  D EPU T Y  M IN ISTER  IN TH E 
M INI$TJ£Y O F  R A ILW A Y S A N D  DE-
PA R T M E N T  O F PA R LIA M EN TA RY  
A F F A IR S  (S H R I M A L L IK A R JU N ) :

(a )  No.

(b )  a n d  (c ) . T he  m a tte r  is  S till u n -
d e r  ex am in a tio n  in  co n su lta tio n  w ith  
th e  M in is try  o f F inance .

Improvement regarding standard of 
sports

7958. S H R I SU BH A SH  CHAN DRA  
B O SE A LLU R I: W ill th e  M in iste r of 
ED U CA TIO N  be p leased  to  s ta te :

(a ) w h e th e r  G overnm en t h av e  d e-
cided to  im prove  th e  s ta n d a rd  o f sp o rts




